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BEFORE THE NATIONAL GREEN TRIBUNAL, NEW DELHI 

ORIGINAL APPLICATION NO. 36 OF 2024 

IN THE MATTER OF: 

AMARDEEP ... APPLICANT 

VERSUS 

STATE OF UTTAR PRADESH & ORS. ... RESPONDENT(S) 

ADDITIONAL AFFIDAVIT 

I, F. N. Rai, Authorised Representative of Ansal Landmark Township 

Pvt. Ltd., having office at 115, Ansal Bhawan 16, Kasturba Gandhi 

Marg New Delhi - 110001, do hereby solemnly affirm and declare as 

under: 

1. That I am the concerned Authorized Representative of the

Respondent No. 6 Company in the captioned matter and I am

acquainted with all the facts and circumstances of the case and

as such I am competent to swear the present affidavit.

2. I affirm that this affidavit is in compliance of the Order dated

12.08.2024 passed by the National Green Tribunal, Principal

Bench, New Delhi in the above captioned matter to place on

record certain facts.

3. I state that the present matter concerns the Residential

Township "Sushant City" at Sector 3, Vedvyaspuri, Meerut by

the 'Respondent No. 6 Company i.e., Project Proponent. That the

Respondent No. 6 Company had duly obtained the

Environmental Clearance Certificate ("EC Certificate") vide EC

No. 21-70/2007-IA.III dated 16.01.2008. Copy of

Environmental Clearance Certificate vide EC No. 21-70/2007-
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PART A - SPECIFIC CONDITIONS AS PER EC CERTIFICATE 

APPLICABLE DURING OPERATION PHASE 

29. That in respect of the condition to install a Sewage Treatment

Plant ("STP") for the discharge of treated sewage as per the

norms and standards of the Uttar Pradesh State Pollution

Control Board, it is stated that the Respondent No. 6 Company

has provided for effective sewer lines which connect to the

common STP being operated by the MDA with 15 MLD capacity.

Thus, the responsibility to treat the sewage generated from the
_-,--.. 

project site lies with MDA and th� .. '.same has:
.-
�een accepted by

.1..') ·/ 
it. Copy of Terms and Conditionsi'for Sewage T:i;-ea ment Plant by 

, ., �.. .. . ' . 
I i I. 

Meerut Development Authority is atb.n.exed· her�wJuh and marked 
\ \ �. . . •· I . 

as ANNEXURE - 10. The sam�'-'l;if�� ·�so, -�i� confirmed by 
'· .· _;-... - ....  ,-•• 1\ 

MDA in its letter, which is filed alont-·witli 'the report of the 

Joint Committee which was constituted by this Hon'ble 

Tribunal. 

30. That the Respondent No. 6 company has ensured that the site

has provision for centralized rain water harvesting scheme for

roof run- off and surface run- off, and is being implemented.

31.

PUtJ1 
... __ ... / ("'i ··,. �' 

The Respondent No. 6 Company has hired a vendor i.e., M/ s 

BVG India Limited vide Agreement dated 06.08.2024 for proper 

collection of solid waste generated & segregation before disposal 

to the Meerut Nagar Nigam. The said vendor uses the in-vessel 

bio-conversion technique for composting the organic waste. A 

Copy of Agreement dated 06.08.2024 between Respondent No. 6 

Company and M/s BVG India Limited is annexed herewith and 

marked as ANNEXURE - 11 (COLLY).
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32. I state that the condition with respect to proper disposal of

biomedical waste is not applicable as the project concerned with

is a group housing project.

33. I state that the Respondent No. 6 Company is complying with

the day and night noise standards prescribed for residential

land-use for the green belt design along the periphery of the

plot. The total designated greens in the open spaces inside the

plot comprise of approx. 35 acres and the road side plantation

covers approx. 28 acres.

34. That the Respondent No. 6 Company is periodically monitoring

the incremental pollution loads on the ambient air quality,

noise and water quality after commissioning-�, f the project ..

Copy of Monitoring report of ambient air qu9:!i y, noise and
. } � . ..

,• 

water quality is annexed herewith and marked.�,a ANNEXURE -
... . ----· · .. \· -�(:

12 ; , (. 1t:� \,"''-;:'. ,_ �----

35. That the Respondent No. 6 Company has incorporated the use

of solar energy by providing solar water heater in the local

shopping centre.

36. That the Respondent No. 6 Company is taking measures to

ensure that traffic congestion near the entry and exit points

from the roads adjoining the proposed project site is avoided

and parking is being fully internalized so that no public space is

utilized.

That the Respondent No. 6 Company is conforming to the 
�· .I 

"·1-1 energy conservation measures as per the norms finalized by 
,, 

,.,,·· S•":.1�vat'·" \ � reau of Energy Efficiency and reports are prepared
� .... -,. 'J�\'ri, " 

I 

R;���.�o,\?.tSt. / .:-: corporating details about building materials & technology,
·---�ii
�,.TO��
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No. 21- 70/2007-IA.III

Government of India

Ministry of Environment & Forests

        Paryavaran  Bhawan,
 CGO Complex, Lodi Road,

        New Delhi-110003.

 Dated: 16th January
To        

M/s. Ansal Landmark Township (Pvt) Ltd.
306, Navarang House,
21, Kasturba Gandhi Marg,
New Delhi-110001

Subject- Construction of residential township “Sushant City” at  Sector 3,
Vedvyaaspuri, Meerut by M/s. Ansal Landmark Township (Pvt.) Ltd.
Environmental Clearance- regarding
Sir,

This has reference to your application No: API/P(SANC)/SCM/MOEF/06/1370
dated 15.12.2006 and subsequent letters dated 31.10.2007 and 21.12.2007 seeking
prior environmental clearance for the above project under the EIA Notification,
1994. The proposal has been appraised as per prescribed procedure in the light of
provisions under the EIA Notification, 2006 on the basis of the mandatory
documents enclosed with the application viz., the Questionnaire, EIA, EMP and
the additional clarifications furnished in response to the observations of the Expert
Appraisal Committee constituted by the competent authority in its meetings held
on 10th to 11th August, 2007, 7th to 8th December, 2007 and 27th to 29th

December, 2007 and awarded “Silver “grading to the project.

2. It is interalia, noted that the project involves the construction of residential
project “Gateway Towers” on a plot area of 121.41 ha. It is proposed to develop
3100 plots, 6 Primary Schools, 6 Nursery Schools, 1 Intermediate College, a Club
house, Health centre and 7 Shopping centres.  The total water requirement is 8346
KLD. The total waste water generation is 5102 KLD. It is proposed to use the STP
facility developed by Meerut Development Authority. Total solid waste generation
will be 17 Metric Ton/day. The power requirement is 32 MVA. The total parking
spaces proposed are for 630 cars. The total cost of the project is 218.00 crores.

3. The Expert Committee after due considerations of the relevant documents
submitted by the project proponent and additional clarifications furnished in
response to its observations have accorded environmental clearance as per the
provisions of Environmental Impact Assessment Notification – 1994 and its
subsequent amendments, subject to strict compliance of the terms and conditions
as follows:

ANNEXURE-1 1190



 
 

PART A- SPECIFIC CONDITIONS

 

I.           Construction Phase
 
i)                    “Consent for Establishment” shall be obtained from Uttar Pradesh
State Pollution Control Board and a copy shall be submitted to the Ministry before
start of any construction work at the site.
 
ii)                  All required sanitary and hygienic measures should be in place before
starting construction activities and to be maintained throughout the construction
phase. 
 
iii)                A First Aid Room will be provided in the project both during
construction and operation of the project.
 
iv)                Adequate drinking water and sanitary facilities should be provided for
construction workers at the site. The safe disposal of wastewater and solid wastes
generated during the construction phase should be ensured.
 
v)                  Provision should be made for the supply of fuel (kerosene or cooking
gas); utensils such as pressure cookers etc. to the labourers during construction
phase.
 
vi)                All the labourers to be engaged for construction should be screened for
health and adequately treated before engaging them to work at the site.
 
vii)              For disinfection of waste water, use ultra violet radiation, not
chlorination.
 
viii)            All the topsoil excavated during construction activities should be stored
for use in horticulture/landscape development within the project site.
 
ix)                Disposal of muck during construction phase should not create any
adverse effect on the neighbouring communities and be disposed taking the
necessary precautions for general safety and health aspects of people, only in
approved sites with the approval of competent authority.
 
x)                  Soil and ground water samples will be tested to ascertain that there is n
threat to ground water quality by leaching of heavy metals and other toxic
contaminants.
 
xi)                Construction spoils, including bituminous material and other hazardous
materials, must not be allowed to contaminate watercourses and the dump sites for
such material must be secured so that they should not leach into the ground water.

1291



 
xii)              The diesel generator sets to be used during construction phase should be
low sulphur diesel type and should conform to E (P) Rules prescribed for air and
noise emission standards.
 
xiii)            Vehicles hired for bringing construction material to the site should be in
good condition and should conform to applicable air and noise emission standards
and should be operated only during non-peak hours.
 
xiv)             Ambient noise levels should conform to residential standards both durin
day and night.  Incremental pollution loads on the ambient air and noise quality
should be closely monitored during construction phase.
 
xv)               Fly ash should be used as building material in the construction as per th
provisions of Fly Ash Notification of September, 1999 and amended as on August,
2003 (The above condition is applicable only if the project is within 100 km of
Thermal Power Station).
 
xvi)             Ready mixed concrete must be used in building construction.
 
xvii)           Storm water control and its re-use as per CGWB and BIS standards for
various applications.
 
xviii)         Water demand during construction should be reduced by use of pre-mixed
concrete, curing agents and other best practices referred.
 
xix)             Permission to draw ground water shall be obtained from the competent
Authority prior to construction/operation of the project.
 
xx)               Separation of grey and black water should be done by the use of dual
plumbing line for separation of grey and black water.
 
xxi)             Treatment of 100% grey water by decentralised treatment should be
done.
 
xxii)           Fixtures for showers, toilet flushing and drinking should be of low flow
either by use of aerators or pressure reducing devices or sensor based control.
 
xxiii)         Use of glass may be reduced by upto 40% to reduce the electricity
consumption and load on airconditioning.  If necessary, use high quality double glas
with special reflective coating in windows.
 
xxiv)         Roof should meet prescriptive requirement as per Energy Conservation
Building Code by using appropriate thermal insulation material to fulfill requiremen
 
xxv)           Adequate measures to reduce air and noise pollution during construction
keeping in mind CPCB norms on noise limits.
 
xxvi)         Opaque wall should meet prescriptive requirement as per Energy
Conservation Building Code which is proposed to be mandatory for all
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airconditioned spaces while it is aspirational for non-airconditioned spaces by use of
appropriate thermal insulation material to fulfill requirement.
                                                                    

II.         Operation Phase
 
i)                    The installation of the Sewage Treatment Plant (STP) should be
certified by an independent expert and a report in this regard should be submitted to
the Ministry before the project is commissioned for operation. Discharge of treated
sewage shall conform to the norms & standards of the Uttar Pradesh State Pollution
Control Board.
 
ii)                  Rain water harvesting for roof run- off and surface run- off, as plan
submitted should be implemented. Before recharging the surface run off, pre-
treatment must be done to remove suspended matter, oil and grease.
      
iii)                The solid waste generated should be properly collected & segregated
before disposal to the City Municipal Facility. The In-vessel bio-conversion
technique should be used for composting the organic waste.
 
iv)                Any hazardous waste including biomedical waste should be disposed of
as per applicable Rules & norms with necessary approvals of the Uttar Pradesh State
Pollution Control Board.
                                                                        
v)                  The green belt design along the periphery of the plot shall achieve
attenuation factor conforming to the day and night noise standards prescribed for
residential landuse.  The open spaces inside the plot should be suitably landscaped
and covered with vegetation of indigenous variety.
 
vi)                Incremental pollution loads on the ambient air quality, noise and water
quality should be periodically monitored after commissioning of the project.
 
vii)              Application of solar energy should be incorporated for illumination of
common areas, lighting for gardens and street lighting in addition to provision for
solar water heating. A hybrid system or fully solar system for a portion of the
apartments should be provided.
 
viii)            Traffic congestion near the entry and exit points from the roads adjoining
the proposed project site must be avoided. Parking should be fully internalized and
no public space should be utilized.
 
ix)                A Report on the energy conservation measures confirming to energy
conservation norms finalize by Bureau of Energy Efficiency should be prepared
incorporating details about building materials & technology, R & U Factors etc and
submit to the Ministry in three months time.
 

PART – B. GENERAL CONDITIONS
 
i)                    The environmental safeguards contained in the EIA Report should be
implemented in letter and spirit.
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ii)                  Six monthly monitoring reports should be submitted to the Ministry an
it’s Regional Office, Lucknow.
 
4.                  Officials from the Regional Office of MOEF, Lucknow wh
would be monitoring the implementation of environmental safeguard
should be given full cooperation, facilities and documents / data by th
project proponents during their inspection. A complete set of all th
documents submitted to MoEF should be forwarded to the CCF
Regional office of MOEF, Lucknow.
 
5.                  In the case of any change(s) in the scope of the project, th
project would require a fresh appraisal by this Ministry.
 
6.                  The Ministry reserves the right to add additional safeguar
measures subsequently, if found necessary, and to take action includin
revoking of the environment clearance under the provisions of th
Environmental (Protection) Act, 1986, to ensure effectiv
implementation of the suggested safeguard measures in a time bound an
satisfactory manner.
 
7.                                   All other statutory clearances such as the approvals fo
storage of diesel from Chief Controller of Explosives, Fire Department
Civil Aviation Department, Forest Conservation Act, 1980 and Wildlif
(Protection) Act, 1972 etc. shall be obtained, as applicable by projec
proponents from the competent authorities.
 
8.                  The project proponent should advertise in at least two loca
Newspapers widely circulated in the region, one of which shall be in th
vernacular language informing that the project has been accorde
environmental clearance and copies of clearance letters are availabl
with the Uttar Pradesh State Pollution Control Board and may also b
seen on the website of the Ministry of Environment and Forests a
http://www.envfor.nic.in. The advertisement should be made within 
days from the day of issue of the clearance letter and a copy of the sam
should be forwarded to the Regional office of this Ministry at Lucknow.
 
9.                  These stipulations would be enforced among others unde
the provisions of Water (Prevention and Control of Pollution) Act, 1974
the Air (Prevention and control of Pollution) act 1981, the Environmen
(Protection) Act, 1986, the Public Liability (Insurance) Act, 1991 an
EIA Notification, 2006.
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10.           Under the provisions of Environment (Protection) Act, 1986,
legal action shall be initiated against the project proponent if it was
found that construction of the project has been started without
obtaining environmental clearance.
 
11.             Environmental clearance is subject to final order of the
Hon’ble Supreme Court of India in the matter of Goa Foundation Vs.
Union of India in Writ Petition (Civil) No.460 of 2004 as may be
applicable to this project.
 
 

(Bharat Bhushan)
Director (IA)

bbhushan98@yahoo.com
Tel:  24360795

Copy   to: -
1.         The Secretary, Department of Environment, Government of Utta
Pradesh, Lucknow
2.         The Member Secretary, Uttar Pradesh Pollution Control Board, PICUP
Bhavan, 3rd Floor, Vibhuti Khand, Gomtinagar, Lucknow
3.         The CCF, Regional Office, Ministry of Environment & Forests 
RO(CZ),  Kendriya Bhawan, 5th Floor, Sector ‘H’, Aliganj,  Lucknow 
226020
4.                IA - Division, Monitoring Cell, MOEF, New Delhi 
110003.                                          
5.         Guard file.                                                                             
                                                                                                              
 

(Bharat Bhushan)
Director (IA)
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INTRODUCTION : 

We were asked to take the work of Mecerut. 

Sub-soil exploration was undert. 
various soil strata at the site, col ) 
tests and submit detailed report 
construction. Bearing capacity o 

= i 
aken ag () e above site to study the geotechnical properties of cct appropriate samples, conduct required field 
rccommc 

{soil'is 1o 

and laboratory suitable foundation system for the proposcd mended wherever necessary. 
T sub §0il éxploration com 
The ficld exploration was 
marked by the site Engine 

prised of mqk in 
done in Jas¢ Wi 
€I as shown i 

( bore holes of 10m depthat given Jocations 
cl., 2005. The Jocation of hore holes were 

e TOPOGRAPHY OFTHE Eil’LORED% TOPOGRAPUY OF THE EXPLORED S11R 
The explored site (Scctor-3) isa pan of; pmbo along: Dethi -Dehradoon highway (Meergt thesite. The site in general is about | .SOm‘Afip N 7 i3 

hant City which is comingupon Vedvyaspuri 
55). A CRPE Campus is also existing near 

National highway, 

FIELD WORK : ' 

Bore Holes : i 

Bore holes of 15 cm nominal digmeter wel anually following the procedure inarticle 3.4 of' 1S 1892 - 1979. 
: 

deseribed 

Visual observations were also recorded whi e borcholes. 

Sample collection: ¢ 

Disturbed Samiples : 

Disturbed samples were collected at various boring wherever felt necessary 

Undisturbéd Samples : 

1S 2132 sets the design eriteria for drive 
samples from the borehole at predetermined! 
of soil strata which ever is earlicr, 

hich are used t collect the undisturbed 
hterval not exceeding 150 em. or change 

The sampling tubes, alter collé(;(iuu ofund samples are waxed, sealed and labelled a siteand carefully brought to the laboratory 1y testing of the soil samples. 
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33  Standard Penetration Test: 

18 2131 details the Standard penctration Tesy Proce which is adopted in the filed 

A standard split spoon sampler is driven into the 

and number of blow counted forever 15 Cm ,k»,'\:‘ 

15Cm. penetration is treated as SPT value op N\ \;*‘9)\ 

to correction for overburden and dilatancy us \|cl'|fi{vc‘|] " ) il 

th n635 K. monkey free falling for 75 Cm. 

The sum of number of blows for last two 

N'values so obtained are also subject 

ricle 3.5 00182131, 

N values obtained in the tield and correeted, i any 

dintnn iy 

34 WaterTable: - 
nater aal 

The depth at which the water table stablized in 1) 

isallowed for the water table to stabilize, 
{ 

4.  LABORATORY TESTS: . 

4.1 Mechanical analysis using standard sicves is donfii' ’smfiplcs‘ both disturbed and undisturbed, 

collected from the borcholes. 

42 All Cohesive soil samples are tested to determine!l Rt ! 
} . 

4.3 A numberof collected soil samples are analysed le sizes. 

44 A numberof collecied soil samples are tested 19 cir bulk densities. natural moisture 

contents and specilic gravitics. 

45 Anumberof collected soil samples are tested | 

: andungle of interal friction ¥ 

3.6 Anumberofcolleeted soil sumples tre tested by 

Index 1o enable o determine the settlement ata and estimate allowable bearing 

4.7 . Quantitative analysis of a 0.5M soil samp! 

determine the harmiul salis inthe samples. 

¢+ sample from the site is done to 

* All Iaboratory tests were conducted as per el rof18 2720, 

Al the results of the laboratory tests ummarised in the Result Sheets appended as 

Appendix “C™. . 

P R S 
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GENERAL NATURE RE O THI; 

“The strata consists of'silty clay of medium pha followed by silty sand (“SM™ group). I} \ulhc; {"CL” group) upto the depth 0f6,30m, followy 

UO\IP) Finally from 8.50m. depth itis sandy 
tcnmnahon of boring, i 

B hm‘ p"dslicil\ ¢*ML/CL” ’ 

Iy ("ML group) upto the 

L1, No. 2 ;- (Neaw to the C-9 of C type 

‘The strata met with consists of elaye 
Dy siity'elaydt niedium plasticity (* 

very low plasticity ("ML/CL” group) upto followed by silty sand (“SM 

i y ("CL" group) upto the deptiof 7.00m. 
qup) upta the termination of boring. Finallyi\ is sandy siltof very low plasticity (- 

B.H. No. 3 :-(Near to the C-42 of C type I 

‘The strata met with umsmwr Ll(l\’ il of ity (“CL” group) upto 3.00m. 

deplh followtd h\' silty sand ("SM" goup) m 6.80m. depth itis silty clay of medium 

red by sandy silt of'very low plasticiry 
It ol low plasticity (“*CL” group) upto the (“ML“group) l”mally from‘)OOm dqnln 

tenmination of boring. 

B.H, No. 4 :-(Near to the C-29 of C tvp: 

The slrah met with consists ol s‘lll\ clay ofv 

1.50m. followed by elayey silt ol fow plas 

non-plastic sandy silt (*ML(NP)” group) up 

Finally from 6.50m depth itis clayey siltof’ 

boring, 

city (“CI™ group) upto the depth of 
group). Further from 2.30m. depthitis 

epth followed by silty sand ("SM™ group). 

ity ("CL” group) upto the termination of 

B.IL No. 5 :-(Near to the D-178 of Dty 

“The strata met with consists of¢ 
followed by sy sill of yvery Je 
is clayey silt of low plasticity (“Ll 

medium plasticity (“CI” group). Fing 
aroup)upto the termination of boring. 

depth of 7.00m. followed by silty clay ot 
Cdepthitis clayey silt oftow plasticity (“CL™ 

B0, No. 6 :-(Near 1o the ])-I;'s? ol DLy 

“Phe strata met with consists of’ silty elay of 
2.50m. followed by sandy silt of very fow ple 
strata issilty sand (“SM” group) upto .01 

CC1 group) . Finally from 7.00m. depthit 

e terimination of hoving, 

(O group) upto the depth ot 

P givoup) upto 4.50m. depth, Parther the 

h [ollowed by silty eluy ofmedium plasticity 
siltof very low plasticity (M1 group) upto 
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8. 

8.1 

©CCLY grouphupto the termination ol boriy 

The strata met with consists ofel 
followed by sandy silt of vy 
is silty clay o medium plagti 
low plasticity (“MI/C]» L2rOup). Fuptjyor 
("ML" group) upto the . 

ey silt of oy plasticity (“CL" group) upto the deptir of 3.00m. 
Ty 10w plasticiyy i, L group) upto 5.90m. depth . Further the strata 

NRARSNY oup)upto the depth of 7.0m. followed by silty soil of very 

50m. depth itis sandy silt of very low plasticity 
Hnination of b, iny 

The strata met with consis 
depth followed by san, 
depth itis silty sand (*S\ 

;‘“m“.\\‘)‘ siltoroy city (“CLY group) up to 2.50m. 
iltolvery low pla . group). Further from 4.30m. 
group) upto lllcdcp:( . Finally itis clayey silt of low plasticity b 

WATER TABLI : 

The water table metin different bore holes ¢ ficriod of exploration is as follows:~ 

B.H. No. 1 7.50m depth below ey 
B.H.No.2 7.50m depth below ey 
B.H.No. 3 8.00m depth belowe 
B.1.No. 4 7.75m depth belowe: 
B.H.No. 5 7.90m depth below ex 

5 7,00m depth below exjst 
‘ 740m depth below existi 

7.30m dlepth below exist 

nd level. 
nd level, 

INTERPRETATION OF THETEST R 

safe bearing capacity design and layout 
atives and paractical consideration. In 

wable bearing pressure, caleulation is 

onand IS : 1904 - 1986 & 1S:809 (Pt. 

The choice of the type of' foundation depends 

of super structure. relative economics of vi 
case of R.C.C. foundation the safe bearing 
governed by 1S : 6403 - 1981 for shear cons) 

- 1) 1976 for consideration of settlement. 

COMPUTATION FORMULAE : 

Incase of shallow or rafl foundation, the beatil 
1S 6403 - 1981 for shear considesations and al 

governed by IS 8009 (Part - [) 1976 and 18 19 

' computations shall be governed by 
aring pressure computations shall be 

6 for setilement considerations. 

40119



8.2 Safe Renrit_n;g ggp_xml_(y ons Inaccordance With IS 6403 .]T)gin*““' ldegations computed by pencry) formulge - the net sare bearing capacity on shear consideration js 

qs =I/F[CNA + QN -1y 
" 

< A ‘ 
wheye, YBNyW x o, . 

;]s " Netsafe Buaring ( “apagiy l\;‘iz/um' . Actor of Safery, 
C  =Cohesion inKg¢ me, 

A
 

B4
 

q Meetive surcharge iy, ¢ B oW of Footing iy metre, W = Comection faetor for wye, bl . T l’nil\\'cighlnl'suillwlm\ lhclbfi]\(lnliullin}tm/cc. 
B 

1 

. 

& 
N, N_| N = Bearing Cap; v l"ug"i,uu‘;Icpunding onvoild ratio or v value and angle ofinternal fictio 0 as read from IS 64031981, Table 1, 

83 AIIQ\\'u|)lc Beaving Pressure on Settlemen Considerations : The allowable bearing pressure is also ta be s restricted that the anticipated settfements do not exceed the permissible settlement as speci edin 1S 1904-1 986 for the proposed structure and the soilelassification, 

v 

8.3.1 Settlement of Plastic soil lavers : 

stic soil strata iy 
AsperlS 8009 (part--1976. the settlement 
asunder: . 

aleulited using the expresion 

A 
B
 

B
 

R
 

B
 

om
 

Log |, 
: [ cu' 

L 

where, 

S = Sctdementinem, 

Ho= " Thickness of plastic layer incm 
‘g; C, Compression Index. 

‘ e, Void ration at i 
¢ L, Original pressure at mid depth afi 2 po= 

. = Change in pressure at mid deptl 

8.3.2 Settlement on u-Llastic soil lnyer, 

Asperarticle 9.14 of'I1S 8009 (|§m1-l)- 197 l UWement of non plastie soil layers are vead from Fig.9 of the above code for *N™value l0eunit chanee iy pressure. This ‘read settlement is then correeted for actunl change in pressut al thickness ol non plastic soil suata, 

8.3.3 The total settlement computed above for ”"; 
rigidity elfect ax per article 9,5 of 1S 8009 (pa 

L 
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9 GONPUTATION OF ¢ 

TABLE NO. 1 

B.HNO 1 

9 SHEAR IDERATION. 

1 Deph of foundation (assuncad ) i mis 10 

* 2 Natral dansity in gmstec & 140 

3 °C' cohension In kglem? ote 

4 Angle of intemal friction (phi) i degree b 8 

5 Vo roio s, - 0703 

& Dearing copacity factors in accorgance 
with }5 8008 (pt - 1) 1976 

Ne - : 817 
. % in 

N g oy 

7 Elfeciive overburden pressur in kglom” . 0285 

8 Wigin of footing '6'in mis 2 

9 Faclor of safety 
300 

‘Where © 

1) Shape tactor ; 

! Se v' 
130 

S - 1.20 
b $89 

i) Depth factor : shall be as under + S 

e dawdre 
10 

iil) Inglication facior . 
PR 100, 

CALCULATION © 

ql.st' §1 200 [ 089 x 677 & 130 ¢ 020 x (17N 1000520 10 w2004 58 <0 5k 100 ] 

g e 

R
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Gko Pro Gfigmeérs Put. ltJ. 

Sompetance | Quality, | Sorvice 

B Issue Date : 06/08/2024 
Issued To + ANSAL LANDMARK TOWNSHIPS PVT, LTD. 

Sushant City, NH-58, 

Meerut, U.P 
Sample Description : Ambient Noise 
Sample Drawn on + 02/08/2024 
Sample Drawn by + EPEPL (Mr. Dharamvir Yadav) 
Sample Received on T 08/08/2024 
Sampling Location : Sector-5 Pump House 

pling Plan & Procedure T SOP-N/01 
‘eather Condition + Normal 

Analysis Duration + 03/08/2024 To 05’03/2024 
Remark (if any) 1 NA 

RESULTS 

i Limits as per “The Noise 
S. No. Pammete’r; Test Msflioq: Results Units Pollution (Regulation & 

A ’ ‘Control) Rules, 2000" 

1 |Leq S 15:9980 o78 | () 750 
Notes : 

1. The results given above are related to the tested sample, as received & mentioned parameters. 

The customer asked for the above tests only, 

2. This test report will not be generated again, either wholly or in part, without prior written permission of the Laboulovy 
3. Responsibility of the Laboratory is limited to the invoiced amount only 

**End of Report** 

® 

Page 10f 1 

ANNEXURE - 6 56135



Frewc 6 

SUSHANT CITY AT 
VEDVYAS PURI, MEERUT 

SURVEY & 

| P ep———— 
| COMPLETION DRAWING | . [ 
eone | vom 

HECKED BY MZULQUER NAIN. | = . =] 
TRy g 2= s —® s - 

LLJ LILLIL 
— = == 

45m WIDE| ROAD === 

SECTOR-3 
Ly 

ANNEXURE - 7 57136



T R — \ e | 2 WEFEWOS PO s et 
AVO¥ 3aIM "IN 00E | 

-anano 
P T 

000 1 
“HINON -awos 

[ stwenaz - ey “ana | 
iougs-oIM| 

| R o SRR : | 
| “LOWEEN LO10AS AT | iy = 
|SVAAGEA ALID INVHSDS | SO T7' 1T 30 LIN DS 8799998 a1 

40100XvIqasiazy | VANV 101d TV.IOL e | 

58137



ANNEXURE - 8 59138



ANNEXURE - 9 60139



1

ANNEXURE - 10 61140



2

62141



3

63142



4

64143



5

65144



6

66145



7

67146



8

68147



9

69148



10

70149



11

71150



12

72151



13

73152



INDIA NON JUDICIAL m||“|H!!’“Ml!!m!llmummmuw 

Government of Uttar Pradesh 

Certificate No. 

Certificate Issued Date 

Sututory Alert: r 
1. Th s St loate 2l Www.shellestamp.com! or. using e-Stamp M 
T GAEraa Shihe Seamp cerficate shou be verled Rt TRt D oo 

2 The onus, of checking the fegilimacy 1s on the tsers of the 
3 In case of any diseropancy please infonm the Gompalent Aull 
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i i o e £ 

AGREEMENT 

5 . Dated: - 06-08-2024 

First Party : Ansal Landmark Townships Pvt, Ltd, 
Address:- E001, Iris Garden Sec-3 , Vedvyasptiri, Dethl Dehradun Bypass Road, Meerut 

Between 

M/s BVG INDIA LTD 
Meerut Nagar Nigam , Surajkund depo, 

Meerut -2250002 
CIN :- U74999PN2002PLC016834, 

Rek BVG/MSW/MEERUT/UGC/S12 

Contact Person: Mr. Ankit Tyag), Contact Noj - 07678106790 
Etatlinfo@bveind e 

Subject: - Garbuage collection, transportation and sclentific disposal of solid waste from our 

residential Group Housing IRIS GARDEN SEC-3 at Ansal Sushant City Védvyaspuri, Opposite 

Subharti Medical College, DelhiDehradun Bypass; Pin 250103 Meerut Uttar. Pradesh. 

Dear Mr. Ankit Tyagi LSS | 
(] \ 

With reference to your Offer/ 'Q_uotail’!g'i € iuli*,eZDZti, we are pleased to offer youa 

contract for colléction; transportatioj posal of solid waste collection from 

our residential Group Hous /IRT ty Vedvyasp! 

Opposite Subharti M Meerut Utt 

_Dradesh. B 

A\ 
St 
4 49 i i 

f foor to door gar’ ‘e will be provided on regular basis every day 

‘And will be billed onqua : Fi Townships Pvt. Ltd, 
L(AuTPyy oo 

3. Collecfinn servi s will not start beforie 8:00 AM or conitihue after 6:00 PM on the same 
will be applicable oily on mut i 

parate phone number and a management level 

dfor clistomer service related matters and In e 

75154



f emergency. Such person and iumber shall be used to resolve queries of our 
~ customers. 

5. BVG shall provide adequate number of vehicles and manpower for regular collection services of all the above mentioned collectibles, so as to meet the collection schedules set out herein, All vehicles and other equipment shall be maintained in good repair, appearance and clean condition at all times, All recyclable material collection vehicles shall have closed tops on the load portion of the vehicle to prevent material from spilling, blowing or leaking from It. BVG shall maintain all equipment used in the 'the work required by this Contract in good operational condition and in a condition and such equipment shall be inspected by ALTPL atany time. 

6. The Gontract shall commence from 01st August 2024 and shall continue till we hand over this Society Iris Garden to the Municipal Corporation (Nagar Nigam) 

A:- Contract 

. & ) ¥ The contract will commence from 01st August 2024 aid it will continue till we'tiatid this Society Iris Garden to Municipal Corporation. 

) 
over 

B:- Payment Terms i 

ALTPL will make quarterly payments as advance against your PI/Request Letter. 

_ #nk Name IDBI Bank 
: Number: 09AACCB0943NIZI 

ccount Number: 02781040002234461 
D Code: IBKL0000278 

%ik Holder Name: Nagar Nigam Meerut 

N\ RS 

11, The Company has the tto iéco\rer any cost expenses/losses incurred by the Company due to negligence in performance/non-attendance of any complaint by you, 

12.In the event of any dispute arising out of or relating to this contract which cannot be . < resolved through egtlation‘s between the Pparties, the same shall be settled by the Meey i /"’ 

76155



without prejudice to the above; all disputes relating to this contract are subject to the isdiction of the Meerut Court, 

Kindly sign and return a copy of this work order as a token of acteptance of the above terms and conditions. 
1 

Thafikin’g You, 

77156



Certificate No. 

Cerificate Issued Date 

Account Reference 

Unigue Doc. Reference 

Purchased by 

Property Description f 

Consl 

Second Party 

Stamp Duty Pald By 

Stamp Du|y Amount(Rs. ) X b 

INDIA NON JUDICIAL |||||mmwmmmmmm 
Government of Uttar Pradesh 

78157



AGREEMENT ' 

IrstParty : Stap Dated: - 06.08.024 
Ady ress:- E001, | acilities Management Ltq 
Between 1S Garden Sec.3, v, 

. +3, Ved 

M/s BVG IND1 LTD Vyaspurd, Delhi Dehradun Bypass Road, Meerut 

Meerut Nagy 
Meerut 255005 ™" SUralland depo, 
CIN:- U74999PN2002PLCO16834, 
lé::;&c{nswmmwwucwsn, 

erson: Mr._ Ankit Tyagi, Contact No: - 076781 06790 

Subject: - Garbage collection, transportation and scientific disposal of solid waste from our 

tial Sector 7 Aand 4 A at Ansal Sushant City Vedvyaspuri, Opposite Subharti Medical 

Delhi Dehradun Bypass, Pin 250103 Meerut Uttar Pradesh. 

r Mr. Ankit Tyagi, 

With reference to your Offer/Quotation letter dated July-2024, we are pleased to offer youa 

contract for collection, transportation and scientific disposal of solid waste collection from 

our residential Sector 7Aand 4 A at Ansal Sushant City Vedvyaspurl, Opposite Subharti 

Medical College, Delhi Dehradun Bypass, Pin 250103 Meerut Uttar Pradesh. 

Terms and Conditions:- 

TRy P is contract will cover door to door garbage collection on regular basis from our 

botgr 7 A and 4 A residences. 

3. Collection services will not start before 8:00 AM or continue after 6:00 PM on the same 

day. Exceptions in collection time will be applicable only on mutual agreement between 

SFML and BVG India Limited. 

4.BVG India Limited shall provide a separate phone number and a management level 

person in the company to be contacted for customer service related matters and in case 

of emergency. Such person and number shall be used to resolve queries of our 

custome 
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C] 
les and other €quipment shall be maintained In good repair, 

tz:‘,s‘ :“:flt:'flon at all times, All recyclable material collection vehicles 
ol e load portion of the vehicle to prevent material from 
Woilk ng from it. BVG shall maintain all equipment used in the 
work required by this Contract in good operatfonal condition and in a 
ondition and such equipment shall be inspected by SFML at any time, 

. gtenct shall commence from 01st August 2024 and shall continue till we hand 
over this Sector 7 A and 4 A to the Municipal Corporation (Nagar Nigam) 

7. Solid waste collection charges at Rs, 80/ GST per flat is included. oy N9 
* The wevigted + willbe szwfi&“ pey the N&%fi‘:«w 8. Details are given in Annexure "A", 

A:- Contract 

The contract will commence from 01st August'zgu and it will continue¥¥ll we han/ bver 

this Sector 7Aand 4 A to Municipal Corporation . \ " 
j NG 

B:-Payment Terms 

SFML will make quarterly payments as advance against ydm" PI/Request Letter. 

Bank Holder Name: Nagar Nigam Meerut 
Bank Name IDBI Bank 
GST Number: 09AACCB0943NIZI i . 

Account Number: 02781040002234461 i . 

IFSD Code: IBKL.0000278 ¥ | . 

ff must be in proper uniform while serving in our premises and must havef r 

L. Company has the right to terminate the contract by giving one month a‘f"'val'l,ce 
thout assigning any reason and if the contract is terminated prematurely by the 

giy, the company reserves the right to recover the payment made hglyou or on your 

11, The Company has the right to recover any cost expenses/losses incurred by the Company 
due to negligence in performance/non-attendance of any complaint by you. 

12. In the event of any dispute arising out of or relating to this contract which cannot be 
resolved through negotiations between the parties, the same shall be settled by the Meerut 
Court without prejudice to the above;all disputes relating to this contract are subject to the 
jurisdiction of the Meerut Court. : 

80159



Kindly sign and rn a copy of this work order as a token of ECCepu.mce of the above te! 

m[qmar_dflfifi: 
Accounts Department, SFML 

Tms 
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- TEST REPORT 

Test Report No. : EKO/E-005/030824 
Issued To 

Ambient Air Quality Monitoring 

NH-58, 
ANDMARK TOWNSHIPS PVT. LTD. 

Issue Date : 06/08/2024 

‘Sample Description 
Sample Drawn on 
Sample Drawn by 
Sample Received on 

‘Sampling Location 
Sampling Time 

ling Plan & Procedure 

sis Duration 
Ambient Temperature (*C ) 

Average Flow Rate of SPM (m*/min.) 
Average Flow Rate of Gases (Ipm) 

Sector-5 Pump House 
1 24,0 Hrs. . 
: SOP-AAQ) 
1 03/08/2024 To 06/08/2024 
30 

HE R s 
1 1.0 
¢ Clear Weather Conditions 

Remark (if any) NA 

K 5 i Limits as per CPCB 
8. No. |Parameters Test Methods Resuits Units Notification, 18th Nov 

> A 2009 
1 |Particulate Matter (PM10) _18: 5182 (P-23) 925 ug/m® 100.0 
2 |Particulate Matter (PM2.5) __ 18:5182 (P-24). 58.9 pg/im® 60.0 
3 |Sulphur Dioxide (as SO,) 1S: 5182 (P-2) | 12.5 pg/m® 80.0 
4 |Nitrogen Dioxide (as NO,) 1S: 5182 (P-6) 284 pg/m® 80.0 
5 _|Carbon Monoxide (as CO) ISk:; 5182 (P-10) 1.18 _mg/m® 4.0 
6 |Lead (as Pb) 15182 (P-22) <0.1 pg/m® 1.0 
7 |Nickel (as Ni) 1S:5182 (P-26) | <150 ng/m® 20.0 

'T‘ [Arsenic (as As) EKO/CHEM/SOP/AAQ-02 <5.0 ng/m® 6.0 
_ 9 |Ozone (as Os) _18: 5182 (P-9) <20.0 ug/m® 180.0. 
10 |Ammonia (as NHy) 1S: 5182 (P-25) <200 Hg/m® 400.0 
11 |Benzene (as CegHg) 1S: 5182 (P-11) <1.0 pg/m® 5.0 

a) Pyrine-Particulate 12 g;gzg(gm ) Py 1S 5182 (P-12) <10 nglm® 10 
Notes : 
1, The results given above are related to the tested sample, for various pi 

atthe time of Sampling. The customer asked for the above tests only, - 
2. This test report will not be generated again, either wholly or in part, wit 
3. The test samples will be disposed off after 15 days from the date of issue 

Sample received for biological tests will be destroyed after 7 days from thy 
4. Responsibility of the Laboratory Is limited to the invoiced amount only, 

t report. 
** End of Report 

po 
e of issue of test report. 
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Issued To 

“Sampie Descaption 
Sample Drawn on 
“ample Drawn by 

ample Received on 

Sampling Location 
Sampling Plan & Procedure 
Ba Quantity 
Environmental Conditions 
Analysis Duration 

: ANSAL LANDMARK TOWNSHIPS PVT, LTD. 
Sushant Gity, NH-58, 
Meenit, U.P 

¥ Ground Waler 
03/08/2024 
EPEPL (Mr. Dharamvir Yadav) 
03/08/2024 
From Borewell (Sector-5 Pump House) 

3.0 Lire 
Normal 

: SOP-W/E6 

; 03/08/2024 To 06/08/2024 

Remark (f any) . . N TR St I - -y 
RESULTS % 

S. No.{Parameters Test Methods Results Units Limits as per 1S:10500-2012 

Acceptable | Permissible 
1_[Colour 15: 3025 (P-4)-A 12021 BLQ (LOQ-1.0) Hazen 5.0 15.0 
2 |Odour 1S: 3025 (P-5) : 2018 Agreeable - Agreesble | Agresable 
3 |[Taste 15: 3025 (P-7) 2017 Agresable - Agreeable | Agreeable 
4 |Torbidity 1S: 3025 (P-1 BLQ (LOQ-1.0) NTU 1.0 50 
5 [pH 751 3025 (P-11) 2.0: 2022 7.08 = 6585 | Norelaxation 
6 | Total Hardness (as CaCOs) S: 3026 (P-21)-A : 2000 2160 mg/L 200.0 600.0 
7__|Caicium (as Ca) 151 3026 (P-40)-A: 1991 §1.70 mglL 750 200.0 
8 [Chioride (as Cl) 1S: 3026 (P-32)-2.0 : 1888 336 mg/L 2500 1000.0 
9 |Residual Free Chiorine 1S: 3025 (P-26)-C : 2021 BLQ (LOQ-0.1) mg/t 02 1.0 
10_|Fiuorids (as F) APHA 4500 F D BLQ (LOQ-0.1) mgll 10 15 

| otal Dissoved Soids 1S: 3025 (P-16): 2023 407.0 mglL 500.0 2000.0 
2_|Magnesium (as Mg) 15: 3026 (P-46)-B: 19894 20.90 mall 30.0 100.0 

13 |Copper (as Cu) APHA 3125 B ; 2017 BLQ (L0Q-0.005) Mg/l 0.05 15 
14_|Sulphate (as SO,) 1S: 3025 (P-24) Sec-1 B: 2022 105.9 mg/L 200.0 400.0 
15_|Nitrate (as NOs) 1S 3025(Part -34) - B: 1988 488 mall 450 No relaxation 
16_|iron (as Fe) APHA 3125 B : 2017 BLQ (LOQ-0.1) malL 1.0 No relaxation_ 
17 |Manganese (as Mn) 'APHA 3125 B : 2017 BLQ (LOQ-0.005) ma/L 0.1 0.3 

18 |Phenolic Compounds(as CgHsOH) | 1S: 3025 (P-43) Sec-1 B: 2022 | BLQ (LOQ-0.001) mglL 0.001 0.002 
19 |Mercury (as Hg) APHA 3125 B : 2017 BLQ (LOQ-0.001) mg/L 0.001 No relaxation 
20 [Selenium (as Se) APHA 3125 B : 2017 BLQ (LOQ-0.005) mg/L 0.01 No relaxation 
21_|Arsenic (as As) APHA 3125 B ;: 2017 BLQ (LOQ-0.005) mgiL 0.01 No relaxation 
22_|Cyanide (as CN) /APHA 4500 CN-K 23rd Ed: ; 2017 Absent mg/L 0.05 No relaxation 
23 |Lead (as Pb) __APHA 312582017 BLQ (LOQ-0.005) ‘mg/L 0,01 No relaxation 

[nVNCR)a 
il.com, Website: veans skopr.in 
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Test Report No. : EKO/E-008/030824 
Isstio Date : 06/08/2024 

1. The results given above are related to the tested sample, as 
The customer asked for the above tests only. 

2. This test report will not be generated again, elther wholly or in part, 
3. The test samples will be disposed off after 15 days from the date of i 

the customer. Sample received for biological tests will be destroyed aftes 
4. Responsibility of the Laboratory Is I 
5. BLQ=Below Limits of Quantification, 

Caniget Mo: 971111592 

imited to the invoiced amount only. 

LOQ= Limits of Quantification 
*End of Report™ 

received & mentioned parameters. 

24_[zinc {os Zn) APHA 3125 0: 2017 BLG (L0G00D | __mol 50 150 
25 _|Ammonia (as Total Ammonia-N) 1S 3025(Pan-34)-B; 1908 DLQ (LOQ-0.5) mo/L 05 Mo relaxation 

26_|Tolal Chromium (ns C1) APHA 3125 B 2017 BLO (L00:0005) | moll 005 | Woeloxation 
27 {Totel Akalinity (ss CaC0g) 1573025 [P-29): 1986 174.0 mall 2000 6000 

28 _{Boron (a5 B) 1S:3025(P -57) BLQ (LOQ-0.25) mo/L 05 24 = 

29 _|Cadmium tes Cd) APHA 31258 BLO (LOQ-0.001) mg/L 0.003 L ”:?;’ on 

30_ {Anionic Detergents {as MBAS) "APHA -5540 -C 23rd Ed. 2017 BLQ (LOQ-0.1) mg/t 02 i 

l 31 {votal Colform 1S: 16185; 2018 Not Detected | Per 100mL Absent No relaxation 

32 |E.coli 1S: 15185 : 2016 Not Detected | Per 100mL Absent No relaxation 

Nol 

without prior written permission of the Laboratory. 

sue of test report, unless unti) specified by 

r 7 days from the date of issue of test report. 

Page20of2 
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O TESTING LADS 
€ko Pro Enginaars Put. Lk 

Test Repor No. < 
Issved To : ANSAL LANDMARK TOWNSHIPS PVT. LTD. 

Sushont City, NH-568, 
Meerut, U.P 

Desariptior + Ground Water 
Sample Drawn on 3 03/08/2024 
Sample Drawn by : EPEPL (Mr. Dhatamvir Yadav) 
Sample Received on i 03/08/2024 
sampling Location 1 From Borewell (Sector-4 AC-65) 

Sampling Plan & Procedure 1 SOP-W/G6 ’ 
Sa‘s Quantity : 3.0 Litre 
Environmental Conditions : Normal . 
Analysis Duration : 03/08/2024 To 06/08/2024 
Remark (it any) N et et e e e e i e amm e e 

RESULTS 

s.No.{Paramoters ; Test Methods Results Units | Himite as porISt10500-2012 
Acceptable | Permissible 

1_[Colour S 1S: 3025 (P-4)-A 12021 BLQ (LOQ-1.0) Hazen 50 15.0 
2 |Odour 1513025 (P-5) 1 2018 Agreeable - Agreesble | _Agreeable 
3 |Taste Nt 1S: 3025 (P-7) 2017 Agreeable - Apreeable | Agreeable 
4 [Turbidity ; 023 BLQ (LOQ-1.0) NTU 1.0 50 
5 |pH v 15: 3025 (P-11) 2.0: 2022 747 - 6585 | Norelaxation 
& _|Total Hardness (as CaCOy) 1S: 3025 (P-21)-A : 2009 2180 mgil. 200.0 600.0 
7_|Caicium (as Ca) 1S: 3025 (P-40)-A: 1991 5250 Mgl 75.0 200.0 
8 _|Chioride (as Ci) 1S: 3025 (P-32)-2.0 : 1988 375 mgiL 260.0 1000.0 
9 |Residual Free Chiorine 1S: 3026 (P-26)-C : 2021 BLQ (LOQ-0.1) mglL 02 1.0 
10 |Fluoride (as F) APHA 4500 F D BLQ (LOQ-0.1) mg/L 10 15 
1T otal Dissolved Solids 1S: 3025 (P-16): 2023 4130 mg/L. 600.0 2000.0 
12_|Magnesium (as Mg) 1S: 3025 (P-46)-B: 1994 2144 malL 30.0 100.0 
13_|Copper (as Cu) APHA 3125 B : 2017 BLQ (LOQ-0.005) mglL 0.05 15 
14_[Sulphate (as SO,) 1S: 3025 (P-24) Sec-1 B: 2022 124.5 mg/L 200.0 400.0 
15_|Nitrate (as NOs) IS 3025(Part -34) - B: 1988 5.22 mg/L 450 No relaxation 
16_|iron (as Fe) APHA 3125 B : 2017 BLQ (LOQ-0.1) mg/L 10 No refaxation 
17_|Manganese (as Mn) APHA 3125 B : 2017 BLQ (LOQ-0.005) mg/L [X] 03 
18 |Phenclic Compounds(as CeHsOH) |  IS: 3025 (P-43) Sec-1 B; 2022 | BLQ (LOQ-0.001) mg/l. 0.001 0,002 

19 |Mercury (as Hg) APHA 3125 B: 2017 BLQ (LOQ-0.001) mg/L 0.001 No relaxation 

20 |Selenium (as Se) APHA 3125 B : 2017 BLQ (LOQ-0,0085) mg/L 0.01 No relaxation 
21 |Arsenic (as As) APHA 3125 B ; 2017 BLQ (LOQ-0.005) mg/L 0.01 No relaxation 

22 |Cyanide (as CN) . 'APHA 4500 CN-K 23rd Ed: : 2017 Absent mgl/L 0.05 No relaxation 

23 |Lead (as Pb) APHA 3125 B : 2017 BLQ (LOQ-0,005) malL 0.01 No relaxation 
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& 
€k 

Test Report No. : EKOJE-0081030824 {sst10 Dato : 06/08/2024 

g; i';’ dak £n) APHA 3125 B 2017 BLQ (LOG-0.01) mofl. 5.0 150 
= monia (as Total Ammonia-N) 1S 3025(Part-34)-B: 1988 BLQ (LOQ-0.5) mgl 05 No jukoilion, 

otal Chromium (as Cr) APHA 3125 B : 2017 BLQ (LOQ-0.005) | mal 0.05 No retaxation 

27_ {Total Atkalinity (as GaCOy) 1S: 3025 (P-2): 1986 1860 malL 2000 €00.0 

28 |Boron (as B) 1S:3025(P -57) A2021 BLG (LOQ-0.25) | mol 05 24 

29 _|Cadmium (as Cd) APHA 3125 B : 2017 (BLQ (LOQ-0.001) | _ma/k 0.003 No relaxation 

30 _|{Anionic Detergents (as MBAS) APHA -5540 -C 23rd £d. 2017 BLQ (LOQ-0.1) mg/L 0.2 1.0 

31 |Total Coliform 1S: 15185; 2016 NotDetected | Per100mL [  Absent | Norelaxation 

32 _|E.coli 1S: 151852016 Not Detected | Per100mL |  Absent | No relaxation 

Not 

1. The results given above are related to the tested sample, as received & mentioned parameters. 

The customer asked for the above tests only. 
2. This test report wil not be generaled again, either wholly or in part, without prior writlen permission of the Laboratory. 

| 3.The test samples will be disposed off after 16 days from the date of issue of test report, unless until specified by 

the customer. Sample received for biological tests will be destroyed after 7 days from the date of issue of test report. 

4, Responsibility of the Laboratory Is limited to the invoiced amount only. 

5. BLQ=Below Limits of Quantification, LOQ= Limits of Quantification 

3 **End of Report*" BENGINEERS Pl 
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€Ho TESTING Laps €ko Pro €nplnaarse Py, Ltg, 

+ ANSAL LANDMARK V()WNS""‘S PV L1, 
Susham City, Ny3. 58, Me upr 

i 
¢ 03/08/2024 

Sampie D by 
i EPEPL W1 Dharamy, Yaday) 

Sampie Recelved on 
* 03/08/2024 <anmlmg Location 

* From Borewe) (RIS Garden Sscmma) 

2moling Pran & Procedure 
¢ SOP-wiss 

S ® Ouantity 

i 30Litre 
"Smental Conditions 

: Normal 
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i 03/08/2024 1o 06/08/2024 
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Test Report No. : EKO/E-0111030824 
Issue Date : 06/08/2024 

24_|Zinc (as 2r) APHA 3125 B 1 2017 BLG (LOA-0.01) | molk 50 150 _ 
25_|Ammoria (as Total Ammonia-N) 1S 3025(Port-34)-B: 1986__| BLO(LOQ-06) | _mol 05 | Norelaxation 
26_|Total Chromvium (as Gr) APHA 3126 B : 2017 BLQ (LOO-0.008) | _mglL 0.05 o relaxation 

27 _[Total Alkalinity (as GaCO3) 15: 3025 (P-23): 1986 188.0 mgll 2000 500.0 

28 |Boron (as B) : 15:3025(P -67) A:2021 BLQ (LOG-0.25) mg/L 0.5 24 

29 |Cadmium (as Cd) - APHA 3125 B : 2017 BLQ (LOQ-0.001) | _mo/L 0.003 | No relaxation 
30 _|Anionic Detergents (as MBAS) APHA -5540 -C 23rd Ed. 2017 BLQ (LOQ-0.1) mg/L 02 10 

31 [Tota) Coliform Sl 15: 15185: 2016 NotDetocted - | Per100mL |  Absent | Norelaxation 

E.coli 1S: 15185 : 2016 NotDetected | Per100mL |  Absent | Norelaxation 

. results given above are related to the tested sample, as received & mentioned parameters. 

The customer asked for the above tests only. 
2. This test report will not be generated agaln, elther whally or in part, without prior written permission of the Laboratory. 
3. The test samples will be disposed off after 15 days from the date of issue of test report, unless until specified by 

the customer. Sample received for biological tests will be destroyed after 7 days from the date of issue of test report. 

4. Responsibility of the Laboratory is limited to the invoiced amount only. 
5. BLQ=Below Limits of Quantification, LOQ= Limits of Quantification R 

T **End of Report™ 
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@y 
Catnrs 

€ko Pro €ngincers Pvt. Ltd. 

potance | Quallty | Barvipe 

: ANSAL LANDMARK TOWNSHIPS PVT. LTD. 
Sushant City, NH-58, 

TestRepor No. s EKOTE-D12/030824 TesUe Dale : 06/08/2024 

Issved To 

Meenut, U.P 

“Sample Descrption " Ground Water R B 
Sample Drawn on : 03/08/2024 
‘Sample Drawn by : EPEPL (Mr. Dharamvir Yadav) 

mple Received on : 03/08/2024 

~ampling Logation : From Borewell (Astha Sector-4A Block-B-11-12) 

Sampling Plan & Procedure : SOP-W/G6 
Sagge Quantity : 30Live 
EnviaSnmental Conditions : Normal 
Analysis Duration : 03/08/2024 To 06/08/2024 
Remark (f any) ;. NA ik - 

RESULTS a 

S. No.|Parameters Test Methods Rl Units | Limits as per 18:10500-2012 

Acceptable | Permissible 

1 |Colour 1S; 3025 (P-4)-A :2021 BLQ (LOQ-1.0) Hazen 50 15.0 

2 _|Odour 1S: 3025 (P-5) : 2018 Agreeable = Agreeable Agreeable 

3 |Taste 1S: 3025 (P-7) :2017 Agreeable - Agreeable Agreeable 

4 |Turbidity 1S: 3025 (P-10): 2023 BLQ (LOQ-1.0) NTU 1.0 5.0 

5 _|pH 1S: 3025 (P-11) 2.0: 2022 7.08 - 6.5-8.5 No relaxation 

6 __|Total Hardness (as CaCOs) 18: 3025 (P-21)-A : 2009 208.0 mg/L 200.0 600.0 

7 __|Calcium (as Ca) 025 (P-40)-A: 1991 50.10 mg/l 75.0 200.0 

8 _|Chloride (as CI) 1S: 3025 (P-32)-2,0 : 1988 36.5 mg/L 250.0 1000.0 

9 __|Residual Free Chiorine 1S: 3025 (P-26)-C : 2021 BLQ (LOQ-0.1) mg/L 0.2 1.0 

10 [Fluoride (as F) APHA 4500 F D BLQ (LOQ-0.1) mg/L 10 ° 1.6 

14 otal Dissolved Solids 1S: 3025 (P-16): 2023 402.0 mg/L 600.0 2000.0 

.2_|Magnesium (as Mg) 1S: 3026 (P-46)-B; 1994 2017 mg/L 300 - 100.0 
13 [Copper (as Cu) APHA 3125 B : 2017 BLQ (LOQ-0.005) mg/L 0.05 1.5 

14 |Sulphate (as SO,) 1S: 3025 (P-24) Sec-1 B; 2022 109.6 mg/L 200.0 400.0 

16 |Nitrate (as NO3) 1S 3025(Part -34) - B: 1988 4.02 mg/L 45.0 No relaxation 

16 _|iron (as Fe) APHA 3125 B : 2017 BLQ (LOQ-0.1) mg/L 1.0 No relaxation 

17 |[Manganese (as Mn) APHA 3125 B : 2017 BLQ (LOQ-0.005) mg/L 0.1 03 

18 |Phenolic Compounds(as CeHsOH) 1S: 3025 (P-43) Sec-1 B: 2022 . BLQ (LOQ-0.001) mg/L 0.001 0.002 

19 [Mercury (as Hg) APHA 3125 B : 2017 BLQ (LOQ-0.001) |  mgiL 0.001 No relaxation 

20 |Selenium (as Se) APHA 3126 B : 2017 BLQ (LOQ-0.005) mg/L 0.01 No relaxation 

21 |Arsenic (as As) APHA 3125 B : 2017 BLQ (LOQ-0.005) mg/L 0.01 No relaxation 

22 |Cyanide (as CN) APHA 4500 CN-K 23rd Ed: : 2017 Absent mgiL 0.05 No relaxation 

23 |Lead (as Pb) APHA 3125 B : 2017 BLQ (LOQ-0.005) mg/L. 0.01 No relaxation 
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EHO TESTING LANS 
€ho Pro Englnaars Put. Wrd. 

APIA 3925 R 2017 BLO 0G0 091) | 

s mataeatinn 

N mangien 

No rataxation 
20 [Anionic Detorpents (B MBAS) 

Nor 
1 The results piven ebove are retated 10 the fested sample, as received & menlioned paramelers 
N The curtome! axked for the sbove lests only. 
2 ik text ropart wil ot be generated agsin, eliher wholly of in par, wihout prior writen permission of tha Laboratory. 
3. The tesl samples will ho disposed off after 15 days from the date of issue of lest report, unless until specified by 

he customer Sample received for biological tests will be destroyed after 7 days from the date of issue of test report. 

APHA 5540 .C 23d Ea 2017 8O U000 | - 

Total Qolisarm 18: 163985 2016 Not Detectad Pee 100mL No ralavation 

€ ool 16: 15185 : 2016 Not Detected Per 100mL. Ne relaxation 

4 Responsibility of the Laboratory Is limited 1o the involced amount only. 
5. BLO=Below Limits of Quantification, LOQ= Limits of Quantification 

**End of Report** 
G pROEN 
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EHO TESTING LARS 

(e 

€ko Preo €nplncors Put. Lrd. 

2 
SR 

Test Report No. | EROIE 0071030024 
Issupd To 

Sample Description 
Sample Diswn on 

Sample Diawn by 
Sample Received on 

mpl 
Sampl 

ing Location 
ing Plan & Procedure 
Quantity 

Enviidinmental Conditions. 
Analysis Duration 

o ANSAL LANDMARK TOWNSHIPE PVT. 11D, 
Sushsm Clty, NH-58, 
Mmsml up 

" Ground Wo1or 
02/0B/2024 

EPEPL (M. Dharamvir Yadav) 
03/08/2024 
From Borewell (Sector-3 Pump House) 

SOP-W/E6 
3.0 Litre 
Normal 
03/08/2024 To 06/08/2024 

Remark (il any) NA_ 
RESULTS 

S. No{Parameters Test Methods. Resulis Units Limits as per 1S:10500-2012 

‘Acceptable | Permissible 

3 {Colour 1S: 3025 (P-4)-A :2021 BLQ (LOQ-1.0) Hazen 5.0 15.0 

2 Odour 1S: 3025 (P-5) : 2018 Agreeable - Agreeable figfllbla 

3 [Taste 1S: 3028 (P-7) :2017 Agreeable - Agreeable Agreeable 

4 {Turbidity 1S: 3025 (P-10): 2023 BLQ (LOQ-1.0) NTU 1.0 5.0 

5 {pH 1S: 3025 (P-11) 2.0; 2022 7.18 - 6585 No relaxation 

6 |Tota! Hardness {as CaCOj) 1S: 3025 (P-21)-A : 2009 220.0 mg/L. 200.0 600.0 

7 __|Calcium (as Ca) 1S: 3025 (P-40)-A: 1991 52.91 mg/l 75.0 200.0 

8 |Chioride (as C!) 1S: 3025 (P-32)-2.0 ; 1988 352 ma/l 250.0 1000.0 

9 _{Residual Free Chlorine 1S: 3025 (P-26)-C : 2021 BLQ (LOQ-0.1) mg/L 0.2 1.0 

10 |Fluoride (as F) APHA 4500 F D BLQ (LOQ-0.1) mg/L 1.0 1.5 

1 ‘otal Dissolved Solids 1S: 3025 (P-16): 2023 416.0 mg/L 500.0 2000.0 

12 {Magnesium (as Mg) 1S: 3025 (P-46)-] 994 21.38 mg/L 30.0 100.0 

13 |Copper (as Cu) APHA 3125 B : 2017 BLQ (LOQ-0.005) mg/L. 0.05 1.5 

14 |Sulphate (as SO,) 1S: 3026 (P-24) Sec-1 B: 2022 120.8 mglL 200.0 400.0 

15 _|Nitrate (as NO3) 1S 3025(Part -34) - B: 1988 4.88 mg/L. 45.0 No relaxation 

46 _|lron (as Fe) APHA 3125 B ; 2017 BLQ (LOQ-0.1) mg/L. 10 No relaxation 

17 {Manganese (as Mn) APHA 3125 B : 2017 BLQ (LOQ-0.005) mg/L 0.1 03 

18 |Phenolic Compounds(as CgHsOH) 1S: 3025 (P-43) Sec-1 B; 2022 BLQ (LOQ-0.001) mg/L. 0.001 0.002 

19 |Mercury (as Hg) APHA 3125 B : 2017 BLQ (LOQ-0.001) mg/L 0.001 No relaxation 

20 [Selenium (as Se) APHA 3125 B : 2017 BLQ (LOQ-0.005) mg/L. 001 No relaxation 

21 |Arsenic (as As) APHA 3125 B : 2017 BLQ (LOQ-0,008) mg/il 0.01 No relaxation 

22 |Cyanide (as CN) ~ APHA 4500 CN-K 23rd Ed; : 2017 Absent mgll. 0.05 No relaxation 

23 APHA 3125 B : 2017 BLQ (LOQ-0.005) mo/l. 0.01 No relaxation Cead (as Pb) 

91170



- e St Belations 

Test Report No. ; EKOIE-007/030824 issue Dato : 06/08/2024 

24_|2inG (as Zn) APUA 3125 B 1 2017 BLA (LOG-0.01) oL 50 150 
25 _[Ammonia (as Tolal Ammonia-) 1S 3025(Part-34)-B: 1688 BLQ (LOG-0.5) mglL 05 No relaxation 
26 _|Total Chromium (as Cr) APHA 3125 B : 2017 BLQ (LOQ-0.005) malL 0.05 No relaxation | 
27 [Total Alkalinity (as CaCO,) 1S: 3025 (P-23): 1986 180.0 ‘mg/L 200.0 600.0 

28_1Boron (as B) 15:3025(P -57) A:2021 BLQ (LOG025) | _ moll 05 24 
29 |Cadmium (as Cd) APHA 3125 B 1 2017 BLQ (LOQ-0,001) ‘malL. 0.003, No relaxation 
30_{Anionic Detergents (as MBAS) APHA -5540 -C 23rd Ed, 2017 BLQ (LOQ-0.1) malt 02 1.0 

*31 Total Coliform 1S: 15185 2016 NotDetected | Per100mL |  Absent | Norelaxation 

"2 |E.coli 1S: 151852016 NotDetected | Per100mL |  Absent | Norelaxation 
No! 
1. The results given above are related to the tested sample, as received & mentioned parameters: 

The customer asked for the above tests only. 
2. This test report will not be generated again, either wholly of In part, without prior written permission of the Laboratory. 
3. The test samples will be disposed off after 15 days from the date of issue of test report, unless until specified by 

the customer. Sample received for biological tests will be destroyed after 7 days from the date of issue of test report. 

4. Responsibility of the Laboratory is limited to the invoiced amount only. 
5. BLQ=Below Limits of Quantification, LOQ= Limits of Quantification 

**End of Report™ 
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TC-4201 

. EKOJE-010/030824 
Issued To : ANSAL LANDMARK TOWNSHIPS PVT, LTD. 

‘Sushant City, NH-58, 
: Meerut, UP 

Sample Description + " Ground Water " 
Sample Drawn on : 03/08/2024 
Sample Drawn by : EPEPL (Mr. Dharamvir Yadav) 
Sample Received on : 03/08/2024 
Sampling Location ¢ From Borewell (Sector-ZP Plot No-44) 
Sampling Plan & Procedure : SOP-W/66 
S!Q: Quantity : 3.0Litre 
EnViOnmental Conditions : Normal 
Analysis Duration : 08/08/2024 To 06/08/2024 
Remark (if any) 1 NA . A b i B h b i e e e = RESULTS™ 

S. No.[Parameters Test Methods Results Units | Limits s per 18:10500.2012 
;. Acceptable | Permissible 

1 {Colour 1S: 3025 (P-4)-A :2021 BLQ (LOQ-1.0) Hazen 50 15.0 
2 {Odour 18: 3025 (P-5) : 2018 Agreeable - Agreeable Agreeable 
3 |[Taste 18: 3025 (P-7) :2017 Agreeable - Agreeable Agreeable 
4 |Turbidity 1S: 3025 (P-10): 2023 BLQ (LOQ-1.0) NTU 1.0 5.0 
5 |pH IS: 3025 (P-11) 2.0: 2022 6.98 = 6.5-8.5 No relaxation 
6 _|Total Hardness (as CaCOs) 1S: 3025 (P-21)-A : 2009 224.0 mg/l. 200.0 600.0 
7 __{Calcium (as Ca) 1S: 3025 (P-40)-A: 1991 53.71 mg/L 75.0 2000 
8 |Chloride (as CI) 1S: 3025 (P-32)-2.0 : 1988 349 ma/k 250.0 1000.0 
9 [Residual Free Chlorine 1S: 3025 (P-26)-C : 2021 BLQ(LOQ-0.1) mo/l. 0.2 1.0 
10 |Fluoride (as F) APHA 4500 F D BLQ (LOQ-0.1) mg/L 1.0 15 

{3 Tota! Dissolved Solids 1S: 3025 (P-16): 2023 4120 mg/l 500.0 2000.0 
12  |Magnesium (as Mg) 18: 3025 (P-46)-B: 1994 21.87 mg/L 30.0 100.0 
13 [Copper (as Cu) APHA 3125 B: 2017 BLQ (LOQ-0.005) mg/L. 0.05 15 
14 |Sulphate (as SO,) 1S: 3025 (P-24) Sec-1 B: 2022 1038 mgiL 200.0 400.0 
15_|Nitrate (as NO3) 1S 3025(Part -34) - B: 1988 398 mglL 450 | No relaxation 
16 [Iron (as Fe) APHA 3125B : 2017 BLQ(LOQ-0.1) mg/L 1.0 | No relaxation 
17 _|Manganese (as Mn) APHA 3125 B : 2017 BLQ (LOQ-0.005) mgll 0.1 03 
18 |Phenolic Compounds(as CeHsOH) 1S: 3025 (P-43) Sec-1 B; 2022 BLQ (LOQ-0,001) mglL 0.001 0.002 

19  |Mercury (as Hg) APHA 3125 B : 2017 BLQ (LOQ-D.DOT) mg/L 0.001 No relaxation 

20 |Selenium (as Se) APHA 3125 B: 2017 BLQ (LOQ-0.005) mgiL 0.01 No relaxation 

21 |Arsenic (as As) APHA 3125 B ; 2017 BLQ (LOQ-0.005) mg/L 0,01 No relaxation 

22 |Cyanide (as CN) APHA 4500 CN-K 23rd Ed: ; 2017 Absent mg/L. 0.05 No relaxation 
23 |Lead (as Pb) APHA 3125 B : 2017 BLQ (LOQ-0.005) moll 0.01 No relaxation 
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€O TESTING LARS 
€ko Pro €ngincers Put. Ltd. 

uality | Service Gompatence | 

Test Report No. : EKO/E-010/030824 Issue Date : 06/08/2024 

24 |Zinc (as 2n) APTA 3125 B 1 2617 BLQ (LOQ-0.01) mglL. 50 15.0 25 |Ammonia (a§ Total Ammonia-N) 1S 3025(Part-34)-B: 1988 BLQ (LOQ-0.5) mglL 0.5 No relaxation 
26 |[Total Cnmrmum (as Cr) APHA 3125 B : 2017 BLQ (LOQ-0.005) mg/l. 0.05 No relaxation 
27_|Total Alkalinity (as CaCOy) 1S: 3025 (P-23): 1986 1820 mg/L 200.0 600,0 
28 |Boron (as B) i 18:3025(P -57) A:2021 BLQ (LOQ-0.25) mgll. 0.5 24 
29 |Cadmium (as Cd) APHA 3125 B : 2017 BLQ (LOQ-0.001) mg/l. 0.003 No relaxation *30_|Anionic Detergents (as MBAS) APHA -5540 -C 23rd Ed. 2017 BLQ (LOQ-0.1) mg/L 02 1.0 
31 [Total Coliform 18: 15185: 2016 Not Detected Per 100mL. Absent No relaxation 

32 |E.coli . 1S: 15185 : 2016 Not Detected Per 100mL. Absent No relaxation 

N 
[ results given above are related to the tested sample, as received & mentioned parameters. 

The customer asked for the above tests only. 
2. This test report will not be generated agaln, either ‘wholly or in part, without prior written permission of the Laboratory. 
3. The test samples will be disposed off after 15 days from the date of issue of test report, unless until specified by 

the customer. Sample received for biological tests will be destroyed after 7 days from the date of issue of test report. 

4. Responsibility of the Laboratory is limited to the invoiced amount only. 
6: BLQ=Below Limits of Quantification, LOQ= Limits of Quantification 

. **End of Report** 

Page 2 of 2 
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Energy Conservation Measures 

gy Conservation 

Following energy conservation measures are proposed: 

Building Envelope and HVAC 

Project will use energy efficient materials as per the requirements of ECBC and ASHRAE 90.1- 

2004 standards; 

Lighting 

= LED lights will be provided in passages, corridors, toilets, stair cases etc. 

» Day lighting sensors for the perimeter lighting sources 

» Lighting power densities for offices and industrial sheds will be designed which is 20% 

more efficient compared to ECBC standards. 

Renewable Energy (Solar Power) 

= Part of the external lighting will be catered through solar PVs. 

» Solar hot water system for hot water requirements. In addition to that, roof mounted solar 

will be provided as per the requirement. 

Building Materials 

The daylight panel is provided along the eastern & western direction with shading device to allow 

diffused light inside the shop floor. The organization of building structures has been planned in 

such a way so as to take advantage of the local climate, creating meeting and engagement areas 

outside in the form of courtyard spaces. Floor plate dimensions have been optimized to deliver 

natural daylight to the maximum area to minimize artificial lighting requirements and create com- 

for table outdoor spaces. Utility building has been located in a manner so as to minimize energy 

loses of various services. 

ANNEXURE - 13 95174



BUILDINGSPECIFICATION | 

The following systems shall be incorporated in the buildings and the site planning: 

« Thermal facades; 

« Double glazed units; 

« Ventilated facades; 

Building characteristics & ECBC for the building envelope are shown in Table No. 14 & 15. 

Office Block Fly Ash / AAC blocks 
& store facility| staircase) Low Rise 

Cafeteria RCC (with RCC RCC Fly Ash / AAC blocks 

staircase) — High 
Rise 

Utility Build- | RCC (with RCC RCC Fly Ash / AAC blocks 
ings staircase)- Low Rise| 

Factory Build- Steell (With Sfee] Steel + Pre Fly Ash / AAC blocks+ Pre 

ing Staircase)- High coated Galval- | coated Galvalume Sheeting 

Rise ume Sheeting in- 

sulted( Louvers 

at Plinth level 

and roof 

level) 

ECBC for the building Envelope 

Opaque wall U factor 0.352 w/m2 °C 
assembly 

R Value of insulation | 2.35m2°C/w 

Roof Assembly U Factor 0.409w/m2°C 
R Value 2.1m2°C/w 

Vertical U Factor 1.8 w/m2°C 
Fenestrations 

SHGC 0.25 
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Application No : 27367436
FORM 1

CONSOLIDATED CONSENT & AUTHORIZATION
Application for consent for discharge/continuation of discharge under section 25/26 of the Water
(Prevention and Control of Pollution)Act ,1974 and for emissions/continuation of emission under section 21
of the Air (Prevention and Control of Pollution) Act, 1981 and for grant/renewal of authorisation for
generation or collection or storage or transport or reception or recycling or reuse or recovery or pre-
processing or co-processing or utilisation or treatment or disposal of hazardous and other waste under
Hazardous and other waste (Management and Transboundary Movement) Rules 2016 read with
Environment (Protection) Act 1986.

To , 
The Member Secretary,
U. P. Pollution Control Board,
Lucknow.

Sir,

I/We apply for Consolidated Consent to Operate and Authorization under section 25/26 of the Water
(Prevention and Control of Pollution) Act, 1974, under Section 21 of the Air (Prevention and Control of
Pollution) Act, 1981 and Hazardous and other Waste (Management and Transboundary Movement) Rules
2016 noted under Environment (Protection) Act 1986 to make discharge/emission/disposal of hazardous and
other waste from
 VARUN  KUMAR for a period upto  3 years

From , Dated

ANSAL LANDMARK TOWNSHIPS PVT LDT,
Residential Township Sushant City at Sector -3,
Vedvyaaspuri, Meerut, Uttar
Pradesh,MEERUT,250103
City:Meerut
Block:Meerut
District:MEERUT

30/07/2024

2. The annexure, appendices other particulars and plans in triplicate are attached herewith.

3. I/We further declare that the information furnished in the Annexure, appendices and plans is correct
to the best of my/our knowledge.

4. I/We hereby submit that in case of change either of the point or the quantity of discharge or its
quality, a fresh application for CONSENT shall be made and until such CONSENT is granted no
change shall be made

5. I /We hereby agree to submit to the Board and application for renewal of consent one month in
advance of the date of expiry of the consent period

6. I/We undertake to furnish other information within one month of its being called by the Board.
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Accompaniments:-

1.  DPR Page no. 121-135     (Attached)

2.  DPR Page no. 105 to 120     (Attached)

3.  DPR Page no. 51-78     (Attached)

4.  DPR Page no. 24 to 50     (Attached)

5.  DPR Page no.1 to 23     (Attached)

6.  Registry Paper Land Document     (Attached)

7.  CSTP MDA Certificate     (Attached)

8.  Consent to establish     (Attached)

9.  Balance sheet Or CA Certificate     (Attached)

Yours faithfully,

Signature

Name of the applicant: VARUN  KUMAR

Address of the Applicant: Iris Garden, Sector 3,
Ansal Sushant City Meerut
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ANNEXURE TO FORM

                                                                                    
                     New		    Outlet
NOTE- Any applicant knowingly giving incorrect information or suppressing any information pertaining
thereto shall be liable to be punished under the Act.
 
While filling this Annexure the applicant not concerned with any of the item shall state 'No concerned'
against the relevant one:

                                                                                    

                                                                                    

                                                                                    

                                                                                    
B. Give the list Products and By Product Details

                                                                                    

                                                                                    

                                                                                    
C. Give the list of possible Inter-mediate Products:

                                                                                    

                                                                                    
Section A

7. Is the industry/factory for which application is made
closed on Sunday/Holiday

No

8. State working days per year and working season for the
industry/factory

Jan to Dec

9.  a) Number of workers attending the factory shift wise &/
or per day :

50

b) Number of workers residing in the premises : 2000

10. For local bodies only:-
a)	Present population :
b)	Population covered under regular sewer facilities :
c)	population having septic tank/Soak pit  facilities :
d)	Population covered by conservancy latrines :

11. For Industries Only:-

A. Give the list of raw materials

Raw Material
Name

Material Trade
Name

Qty Principle Use

Building and
Construction

Material

Fuel Details:-

Fuel Consumption

Product Name Quantity
Residential Township 0

ByProduct Name Licence Qty Installed Qty
NA 0

Name of Product Quantity per month

12. State daily quantity of water utilized :

99178



Note:-		
		1)		Furnish a copy of the analysis report of representative samples carried out by a competent laboratory
		2)		Methods of determination as approved by the Board will be followed for determination of above
mentioned parameters.

                                                                                    

Source Consumption Quantity
Domestic 8346.0

13. A) State the hourly maximum and daily quantity of effluents arising from land/premises for which
the application is made:

Generation Waste Water Generation Quantity
Domestic 5102.0

(B) State how measurement of rate and quantity are carried
out:

14. State whether storm water drains are kept separate from
Industrial / Domestic Effluents?

Yes

15. (a)Is domestic effluent allowed to get mixed in industrial
effluents?

No

16. (a)Describe if any treatment industrial or domestic effluent
or one for combined effluent is made.

No

(b)Is the quantity of effluent emanating either without or
after treatment approved by the authority?

Yes

(c)If approved, furnish the authority (Two certified copies
to be sent)

(d)If any effluent from any shop/ shops toxic? If so
volume of this effluent

17. Is there any provision for disposal ?

Name Status (Already made) Status (proposed to)

18. State the area of land used for
	(a)Above in Hectares

121.41

19. Give the quantitative disposal of effluent in liters provided for the places mentioned below

Name Mode Mixed

20. Is there any provision for equalizing or made holding lagoons of tanks

Name Mode

Domestic 5102.0

21. Is sufficient land available / can be made available? In
case pumping effluent: on lands have to considered.

Yes

22. (a)Give details of composition of Domestic / Industrial / Combined effluent in respect of the
Following

Name of Effluent Effluent before treatment Effluent after treatment

(b)Is the effluent toxic Yes

(c)State if the Industrial effluent is having Unpleasant Smell

(d)Is there any hidden change of temperature exceeding
10*c at any time

Yes

23. (a)Are facilities available with the applicant for carrying out the following test of the waste waters

Name Existing Proposed

100179



Section A
                   

                   

(b)If yes, give details of equipments 15 MLD Common Sewage Treatment
Plant of Meerut Development Authority

24. Has the land/premises, etc., for which the application is
made open?

Yes

Highly polluting material :

Toxic Organic Inorganic Microbilogical : Cooling Tank

25. State details for solid waste

Type of Solid
Waste

Composition Quantity Method of
Collection

Method of
Disposal

Seasonal
Waste

50 17 No Supply/Sale to
other industry

New

12. Fuel Consumption in Tonnes/day

Fuel Name Daily
Comsumpt
ion(T/day)

Unit Calorific
value

Ash
contents

Sulphur
contents

Others

13. Atmospheric Emission from each stack

Total no. of stacks: 5

Material for construction of
Stack:

MS , MS , MS , MS , MS ,

Stack Attached to: DG Set , DG Set , DG Set , DG Set , DG Set ,

Height above ground level(in
metres):

4.5 , 4.5 , 4.5 , 4.5 , 4.5 ,

Height above roof(in metres): 4.5 , 4.5 , 4.5 , 4.5 , 4.5 ,

Stack Top: Circular , Circular , Circular , Circular , Circular ,

Inner dimensions (in meters): 0.15 , 0.15 , 0.15 , 0.15 , 0.15 ,

Gas quantity-m^3/hr: 0.0 , 0.0 , 0.0 , 0.0 , 0.0 ,

Flue gas temperature 'C: 120.0 , 0.12 , 120.0 , 120.0 , 120.0 ,

Exit velocity of gas/sec: 0.0 , 0.0 , 0.0 , 0.0 , 0.0 ,

(a) Flue gas emission

Stack
No.

Type of
fuel

Quantit
y of
fuel/hr

Type of
firing

So2 Nox CO/HC Particul
ates

Others

(b) Process Emission

Quantity of
gas (in
Nm^3/hr)

So2 Co2 Analysis of
vent
hydrocarbon
s

Particulates
in mg/Nm3

Other
Specify

(c) Particulate analysis :

(d) Chemical Composition(if available) :

14. Give details of flue gas sampling arrangements :
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15. Give details of laboratory facilities available for
analysis of emission

:

16. Is there sufficient space available for installing air
pollution control equipment

:

17. Details of Air Pollution :-

Stack Name Equipment Name State

18. State the total quantity of air handled by ventilation equipments,specify size and no.of
equipments, installed or to be installed

Equipment Name Equipment Size No. of equipments Status

19. Give the following details

(a) Total investment in the factory and the year of
investment.

: Investment:-
 Year of Investment is :-1925

(b) The estimated expenditure for implementation of
the scheme to control air pollution

:

(c) Expenditure incurred to update progress
achieved(physical) for air pollution control, if any,
and the year/years of investment along with physical
progress achieved. The firm should give details of
action taken to date and the expenditure incurred and
the time required for the scheme.

:

(d) Annual operation and maintenance-cost of Air
Pollution Control Plant, if any

:

(e) Further action that is being taken up by the firm
to control air pollution.

:

20. Other relevent information, if any :

Signature

 Name and Address of the applicant on
behalf of : VARUN  KUMAR,Iris Garden,
Sector 3, Ansal Sushant City Meerut

 Name and Address of the Firm on behalf
of which application is made : VARUN
KUMAR,Iris Garden, Sector 3, Ansal
Sushant City Meerut
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Explanatory Notes for filing in form and the Annexure .
                   
 
 
The notes are given only for those items for which explanations is considered desirable .
 
Form-
 
 
1.	Here mention the name of the owner of the land/premises, if other than the applicant industry or factory in
continuation of legal business as per Air (Prevention and Control of Pollution) Act,1981. lf the
land/premises belongs to the factory/ industry, say self
2.	Here mention the date up to which the consent is sought for.
Annexure to form-
 'Existing 'means that which is operation at the time of applying for consent .
'New' that which has been modified due to change in quantity and/or qua|ity of emission.
'Altered' means that which has been modified due to change in quantity and/or quality of discharge
arrangement and/or point of discharge etc.
Item 1 :	Here mention name of the owner of the land/premises if other than the applicant industry or factory
in continuation of of legal busines as per Air (Prevention and Control of Polution ) Act ,1981 if
land/premises belong to the factory/industry say self .
Item 1(a)  : The industrtes are categorised based on the investment as follows : Major industry- having
investment of more than 2 crores. Medium industry- having investment of 10 lakhs to 2 crores.Small scale
industry having investment of less than 10 lakhs rupees
 In place of above criteria kindly give category as per latest notification
Item 2 :	Here give the registered name of the industry/institution factory/local bodies etc under which the
business is carried out.
Item 6 : Applicable to only those are as which are prohibited areas such astheOrdinance Factories, Mint, etc.
Item 10(c) : Here State the temperature in C in summer winter monsoon and post monsoon seas on.
Item 10(d) : Here state the seasonal average wind direction and speed in and around the site of the plant. The
above information can be had from representative Meterological centre .
Item 13 : Analysis of the flue gas emission, process emission and particulars analysis should be done for
each stack, emissions. Where ever stacks are not provided the shop floor specific concentration should be
reported . Chemical Analysis of particulars matter in the emission should be furnished giving details such as
organic matter ,metals ,non-metals , redioactive, substances, asbastos, silicates etc.
 
Item 17 : Here mention the detailed specifications of control system used or proposed to be used with
efflciency . Also furnish ihe layout of the control system with dimensions.
Item 18 : Here state the total quantity of ventilation air handled by equipments' such as roof extractors,
Evaporative coolers etc
                   
Additional Documents suggested for submission:
                   
 
1 :	Separate Demand Draft towards consent fee Water & Air .
2 :  Annual Report or certificate frorn Chartered Accountants in support of fixed assets,current assets and
current liabilities .
3 :	Layout plan showing the location of stacks (chimneys), effluent treatment plant, effluent disposal areas,
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air pollution control devices, hazardous waste treatment and disposal areast .
4 :  Manufacturing process flow sheet, with description note on the manufacturing process for each product .
5 :  Copies of latest consenVauthorisation/Environmental Impact Assessment Clearance .
6 :  Copies of SSI registration Letter of IntenV industrial licenses, clearances from the Department or any
other relevant document (ifapplicable) .
7 :  Copies of planning permission certificate issued by the local bodies/District Town & Country
Planning/Metropolitan Development Authorities .
8 :  Compliance report on the latest CTE /CTO conditions stipulated under Water & Air Acts issued to the
Unit .
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Common General Information required for consent to operate under Water Pollution
(Prevention & Control) Act, 1974 and Air Water Pollution (Prevention & Control)Act,
1981.
                   
1. (a) Full name of the applicant with address :  VARUN  KUMAR,Iris Garden, Sector

3, Ansal Sushant City Meerut
(Tel. No.) -

(b) Is the firm registered? : YES

(c) If yes, give the number & date of registration and
authority with whom registered.

:  ,

(d) Full Address of the registered office :

(e) Names, designation and full address of persons like
Partners, Managing Director/Manager etc.

:  VARUN  KUMAR
Iris Garden, Sector 3, Ansal Sushant
City Meerut
MEERUT
7534893454

(f) Under which category does the industry fall:
Large/Medium/Small Scale.

:  large

2. Full name of the
Land/Premises/Institute/Factory/Industry/Local body
with address

:  ANSAL LANDMARK TOWNSHIPS
PVT LDT

 Address:Residential Township Sushant
City at Sector -3, Vedvyaaspuri, Meerut,
Uttar Pradesh,MEERUT,250103
 Tel. No.:-
 E-mail :

3. Give revenue /City Survey No. of the land/premises
for which the application is made:

:  District:MEERUT
 Town/Village:Meerut
 City Survey no./Revenue Survey no.:
 Khata No.:
 Area in Hectares:121.41

4. State month and year in which the plant was actually
put into commissions or is proposed to be put into
commission:

:  January,2015

5. State the Civil/Military /Defence/industrial Estate etc.
under whose administrative jurisdiction the
occupiers/industrial plant is situated:

:  Civil

 District:MEERUT
 Corporation:
 Village Panchayat
 Contonment:
 Defence Deptt:
 State Govt:
 Prohibited areas:
 Others:

6. (a) State whether plant site has been declared as
prohibited area:

:  NO

(b) If yes, state the name of the Authority and furnish a
certified copy of the order under which the area has
been declared as prohibited area

:  -
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